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(b) Does not arise. 

(c) A statement is laid on the Table 
of the House. [placed in the Lib­
rary. See No. LT-1264/63j. 

Acquistttoa of LaacJ 

Z538. Shri Lonikar: Will the Minis­
ter of F'ood and Agriculture be pleas­
ed to state: 

(a) how many acres of agricultu­
ral land was acquired by (i) Centr(' 
and (ii) State Governments for non­
agricultural purpo5e' during 1962-
63; and 

(b) how many acres of uncultivat­
ed and non-agricultural land was 
brought under cultivation during 
196.Z-63? 

The MinIster Of State in the Minis-
try of FOOd and Agriculture (Dr. 
Ram Subhag SIngh): (a) and (b). The 
information is not ii\·a.ilable with 
the <rl>vernment of India. 

Dera.lJment of Good'! Train 

2539. Shri D. C. Sbarma: Will the 
Minister of Railways be pleased to 
state: 

(a) Whether two wagons of a good., 
train were derailed in the railway 
yard of Allahabad Junction on the 
16th April, 1963; 

(b) if so, the details of the accid­
ent; and 

(c) whether any enquiry has been 
instituted into the matter? 

The Deputy MlDiSter in the Mlnis-
try of Railways (Shri S. V. Rama­
swamy): (a) Yes. 

(b) On 16-4-63 No. 302 Dn. goods 
started from line No. 16 of Allahabad 
Yard. While the 17th wagon from the 
engine was negotiating a diamond 
crossing, it took a road other than 
the one On which the train was pro­
ceeding. The wagons both in front 
aad rear Of this wagon travelled on 
the correct route. As a result of the 
cros.~-pull this wagon after travelling' 
a distance of 37 feet on the other 
road cot derailed. Th.. severe jerk 

caused the breakage at drawbars 011 

both ends of the aforesaid wagon III!Id 
caused the derailment of the lead in 
pair of the wheels of the wagon 
which wa ahead. The train 1I.avinC 
parted camp to a stop. 

(e) Yes. 

AJI India Agriculture Service 

2540. 8hri D. C. Sharma: WID the 
Minister of FOOd and Arrieultare 
be pJeasEld to state: 

(a·) whether the question of start­
ing an all~~ndia Agriculture Service 
has been considered by <rl>vernment; 
and 

(b) if so, the stage at which the 
matter stands at present? 

The MinIster Of Stafcl In the MIU­
try of FOOd aDd Agriculture (Dr. 
Ram SDbba&' Slnch): (a) and (b). 
The Constitution o! an All-India 
Agriculture Service is at present un­
der consideration by Government. 
The matter is still at the preliminary 
stage. 
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